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LOK SABHA DEBATES

LOK SABHA

Thursday, April 05, 2018/Chaitra 15, 1940 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chairl
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... (Interruptions)

(At this stage, Shri P.R. Sundaram and some other hon. Members came and
stood on the floor near the Table.)

... (Interruptions)



05.04.2018 6

11 01 hrs

ORAL ANSWER TO QUESTION
HON. SPEAKER: Q. No.541, Shri Balka Suman.

... (Interruptions)
HON. SPEAKER: The Minister.

... (Interruptions)

(Q. 541)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI MANSUKH L. MANDAVIYA): A reply is laid on the Table of the House....
(Interruptions)
11 01% hrs

(At this stage, Shri Gurjeet Singh Aujla came and stood on
the floor near the Table.)

... (Interruptions)
HON. SPEAKER: The House stands adjourned to meet again at 12 o’clock.

11 02 hrs

The Lok Sabha then adjourned till Twelve of the Clock.
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12 00 hrs
The Lok Sabha reassembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
..(H9ET)
12 01 hrs

(At this stage, Shrimati V. Sathyabama and Shri Ashok Kumar and some other
hon. Members came and stood on the floor near the Table.)

TR STEET : A1 G0N J57 fIF=T fasll ok TR IReTer 2T Ie=TTd UTH &3
g, TR H {5t off TR IR Y T Y SFART e e AT R |

...(TFH)




05.04.2018 8

12 02 hrs
PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, papers to be laid on the Table.
... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER OF

STATE OF THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI R.K.

SINGH): | beg to lay on the Table:

(1) The Bureau of Energy Efficiency (Particulars and Manner of their Display
on Labels of Tubular Fluorescent Lamps) Regulations, 2018 published in
Notification No. BEE/S&L/TFL/63/2017-18 in Gazette of India dated 9"
March, 2018.

(2) The Energy Conservation Building Code Rules, 2018 published in
Notification No. G.S.R. 168(E) in Gazette of India dated 13" February,
2018.

(3) The Bureau of Energy Efficiency (Manner and Intervals of Time for
Conduct of Energy Audit of Commercial Buildings or Establishments)
Regulations, 2018 published in Notification No. B/DC/EA-2017(E) in
Gazette of India dated 21 February, 2018... (Interruptions)

(Placed in Library, See No. LT 9128/16/18)
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IrfioT forTT AT § ST FAT (ST I U I1ea): AR TeAE Heledl, H
fer=IferRae oo |7 Yot R XET &;-
(1) (UP) ISR AT A8 [depRT Tordt, 8 et & af 2016-2017 & a1fid
gfcrae i U Ufer (R eI RISt TRahvun) ToIT oRGTIRIaTT ok |
(GT) ITSERT AT TS AT Tordl, 718 feeett & af 2016-2017 & BRI
DT TRPR GRT FHIET DT Uep TfeT (BT ToIT 3SIT HEHRUT) |
(2) S (1) J IfeaARad Tl B T el IR T H U faer= &b dRUr geriey
T fqavoT (f&w<l eI RIS JXa) |

(Placed in Library, See No. LT 9129/16/18)

(3) (TP) PSRt BR TSIIGHS 3Tt YIYexT TG TS vl Sa-letio, s faeal!
& ¥ 2016-2017 P ITND Hfcrda l T Uil (fEat ToIT TSI FRDRUT) T
RATYRIATT o1 |
(1) BTt PR TearaHe 31T UIqerT Ter U8 el calatal, =78 feel!
& ¥ 2016-2017 & HRIDRUT DI ARDBR GIRT FHIET I T Hfer (et aom
TSI ) |

(4) SF (3) H IfectRad UAT Bl T US UR G H §U fdel= & BRuT g2
T foaRor (&<t eI RIS RN ... (STTT)

(Placed in Library, See No. LT 9130/16/18)
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T 1T HAT (3T 3TS[T I Feraren): HeledT, § At Sid et 7 AR F iR o
T Il IR G &:-

(1) DU AT, 2013 BT GRT 394 I JY-GRT (1) & T FF=IRIT

T ST U0 IR (R R St Hedmon—
(TP) g &9 faIfics, A5 ool & a¥ 2016-2017 & BRIBRT H
TRBHR GRT JHIEIT &b IR H e |

&) ua- &9 fotfiies, =13 feet! & ay 2016-2017 &1 aTfyd Hfcdad,

SIRATARIAIT kg 2T I TR RS- TeTeaTIRIed & fewafor |

(2) SR (1) ¥ SfeaaRad Tl Bl T Ueel W & H gV e & BRI
ST aTelT fqavuT (Rt eI IR FRahu) |

(Placed in Library, See No. LT 9131/16/18)

(3) agAF SARATRM, 1934 B URT 14 & & AT IJA (BT HATE)
fPRM, 2017 S 29 S, 2017 & YR & IS0 H SIERTTAT e
1. @ 1721 (31) J Uil gY &, BT Ul (Bl e sl

HEDNU) |...(FIH)

(Placed in Library, See No. LT 9132/16/18)
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM
MEGHWAL): On behalf of Shri Babul Supriyo, | beg to lay on the Table:
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(a) (i)  Statement regarding Review by the Government of the working of
the Hindustan Cables Limited, Kolkata, for the year 2016-2017.
(i)  Annual Report of the Hindustan Cables Limited, Kolkata, for the
year 2016-2017, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(Placed in Library, See No. LT 9133/16/18)
(b) (i)  Statement regarding Review by the Government of the working of
the Instrumentation Limited, Kota, for the year 2016-2017.
(i)  Annual Report of the Instrumentation Limited, Kota, for the year
2016-2017, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (b) of (1) above...
(Interruptions).

(Placed in Library, See No. LT 9134/16/18)
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM
MEGHWAL): | beg to lay on the Table:
1 (@ A copy of the Annual Report (Hindi and English versions) of the
National Water Development Agency, New Delhi, for the year 2016-
2017, along with Audited Accounts.
(i) ~ Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Water Development
Agency, New Delhi, for the year 2016-2017.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above... (Interruptions)
(Placed in Library, See No. LT 9135/16/18)
THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI MANSUKH L. MANDAVIYA): | beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions) under
Section 10 of the National Highways Act, 1956:-
(i) S.0. 3594(E) published in Gazette of India dated 15" November,
2017, declaring highways, mentioned therein, as new National

Highways.
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(ii)

(iii)

(v)

(vii)

(viii)

13

S.0. 3718(E) published in Gazette of India dated 23 November,
2017, declaring highways, mentioned therein, as new National
Highways.

S.0. 3807(E) published in Gazette of India dated 5" December,
2017, declaring new National Highways, mentioned therein, under
Bharatmala Pariyojana.

S.0. 3808(E) published in Gazette of India dated 5" December,
2017, declaring new National Highways, mentioned therein, under
Bharatmala Pariyojana.

S.0. 3866(E) published in Gazette of India dated 12" December,
2017, making certain amendments in the Notification No. S.O.
1096(E) dated 4" August, 2005.

S.0. 3867(E) published in Gazette of India dated 12" December,
2017, directing that the National Highways and Infrastructure
Development Corporation Limited shall exercise the function
relating to the development and maintenance of the stretches,
mentioned therein.

S.0. 3926(E) published in Gazette of India dated 19" December,
2017, entrusting the stretches of National Highway No. 330 in the
State of Uttar Pradesh, to National Highways Authority of India.
S.0. 3927(E) published in Gazette of India dated 19" December,
2017, making certain amendments in the Notification No. S.O.

1096(E) dated 4™ August, 2005,
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(ix)

(xii)

(xiii)

(xiv)

14

S.0. 4043(E) published in Gazette of India dated 26" December,
2017, declaring new National Highways, mentioned therein, in the
State of Gujarat.

S.0. 4007(E) published in Gazette of India dated 22™ December,
2017, declaring new National Highways, mentioned therein, in the
State of Tamil Nadu.

S.0. 4008(E) published in Gazette of India dated 22" December,
2017, making certain amendments in the Notification No. S.O.
689(E) dated 4" April, 2011.

S.0. 06(E) published in Gazette of India dated 2™ January, 2018,
declaring new National Highways, mentioned therein, in the State
of Tamil Nadu.

S.0. 88(E) published in Gazette of India dated 5" January, 2018,
declaring new National Highways, mentioned therein, in the State
of Punjab.

S.0. 541(E) published in Gazette of India dated 6" February,
2018, declaring new National Highways, mentioned therein, in the
State of Maharashtra.

S.0. 542(E) published in Gazette of India dated 6" February,
2018, making certain amendments in the Notification No. S.O.

689(E) dated 4™ April, 2011.
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(xvi)

(xvii)

(xviii)

(xix)

(xx)

(xxi)

(xxii)
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S.0. 547(E) published in Gazette of India dated 7" February,
2018, entrusting the stretches, mentioned therein, of National
Highway No. 316A to National Highways Authority of India.

S.0. 646(E) and S.O. 647(E) published in Gazette of India dated
13" February, 2018, entrusting the stretches, mentioned therein,
of new National Highways, in the State of Madhya Pradesh to
National Highways Authority of India.

S.0. 812(E) published in Gazette of India dated 27" February,
2018, making certain amendments in the Notification No. S.O.
689(E) dated 4" April, 2011.

S.0. 813(E) published in Gazette of India dated 27" February,
2018, making certain amendments in the Notification No. S.O.
689(E) dated 4" April, 2011.

S.0. 814(E) published in Gazette of India dated 27" February,
2018, making certain amendments in the Notification No. S.O.
689(E) dated 4" April, 2011.

S.0. 896(E) published in Gazette of India dated 1% March, 2018,
declaring new National Highways, mentioned therein, in the State
of Tamil Nadu.

S.0. 897(E) published in Gazette of India dated 1% March, 2018,
making certain amendments in the Notification No. S.O. 689(E)

dated 4" April, 2011.
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(xxiii)

(xxiv)
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S.0. 1004(E) published in Gazette of India dated 6" March, 2018,
regarding rates of fees to be recovered from the users of National
Highway No. 765 in the State of Telangana.

S.0.1028(E) published in Gazette of India dated 9" March, 2018,
regarding rates of fees to be recovered from the users of National
Highway No. 3 in the State of Madhya Pradesh...(/Interruptions)

(Placed in Library, See No. LT 9136/16/18)
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12 04 hrs

LEAVE OF ABSENCE FROM THE SITTINGS OF THE HOUSE
HON. SPEAKER: The Committee on Absence of Members from the Sittings of
the House in their Eleventh Report, presented to the House on 4" April, 2018,
have recommended that leave of absence from the sittings of the House be

granted to the following Members for the period mentioned against each:-

1. Shri P. V. Midhun Reddy 15.12.2017 to 05.01.2018
2. Shri Neiphiu Rio 15.12.2017 to 05.01.2018
3. Shri Tapas Paul 17.07.2017 to 11.08.2017;

15.12.2017 to 05.01.2018;
29.01.2018 to 05.02.2018; and

05.03.2018 to 07.03.2018

s

Shri Rayapati Sambasiva Rao 05.03.2018 to 31.03.2018

Is it the pleasure of the House that the leave as recommended by the
Committee be granted?

SEVERAL HON. MEMBERS: Yes.

HON. SPEAKER: Leave is granted. The Members will be informed accordingly.
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12 05 hrs

COMMITTEE ON GOVERNMENT ASSURANCES
73" to 76" Reports

ST, e AT freid (8ReR): sreger Aeear, § FffaRad uftae (Bt qer
SIS HREPRUT) FHT Tl IR IR Rl 8-
(1) NG =R iR SIRIBIRGT FATe (ARG =T 3R 1feTRaT fam)
3T T STfeerT SITATAAT T FHIE b IR H 7387 Ufcda |
(2) SUARRT A, T IR 9SG fIaRor Ty (SUMHT AT forarn) &
I eIt SITATAAT bl FHIET & TR H 7437 Ufcrae |
(3) AT 3fR IERT HATT (AT fIoITT) & FeifereT AAfeaa eI i Fter
&b IR H 7587 Ufcrae |
(4)  STYY FATCHT I G e SATETRAAT T FHIE &b IR H 7637 Hfcrda |
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12 06 hrs

STANDING COMMITTEE ON LABOUR
Action Taken Statement

S} PieTes PR (FATeIaT): TET& TeIeT, § 9% HATed P I DT AN (2017-18)
¥ IR H o9 A9t MY IffT F 249 ufteeT (164 At § ofAfdE
e forRN/RIATRe IR TRBR GRT HI-S-HRATS & Fae ¥ AT & 319 UfcraeT (169
AHAT) § AT FEfOR/RIGIRT IR TRBR GRT SM-HI-TS-HRATS A aTell S
el ST QAT T faRuT (feT T SToi WEehRUT) FHT Ueel TR REdT § |
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....(STTYT)
HFHIT TEYET :XgSH Sif, 37T FAT ScA-T e 872

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam Speaker, Congress Party

and all opposition parties are ready to discuss No Confidence Motion, Dalits
issue, farmer’s issue, and that of Nirav Modi who has looted money and escaped.
We are ready to discuss all those issues. Kindly permit us.

The Parliamentary Affairs Minister is saying that we are not ready to
discuss. We are ready to discuss every issue and we will reply to them.
Therefore, | request you to kindly allow us to move the No Confidence Motion and
other issues in the Parliament.

T TETET (SHUITERRUT ST, T 3179 4t 5t Je IR et 9T 87

SHRI P. KARUNAKARAN (KASARGOD): Madam, we are ready to discuss any
issue — Congress Party and all other political parties. So, we demand that you
take up the No Confidence Motion. ...(IJdE)

A1 3Teger (AN Sif, 3T ot 9 R alel Aiforg |

PROF. SAUGATA ROY (DUM DUM): Madam, for the last few days the House
has been taking up No Confidence Motion without resolution. Kharge-ji just
spoke in favour of it. ... (Interruptions) Madam, please listen to me. | want to
point out Rule 198 where the No Confidence Motion is to be judged. ...
(Interruptions) It is your position that the House has to be in order. This is what

you are saying. But the Rules do not allow ... (Interruptions)
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HON. SPEAKER: | am taking it and according to Rule | am taking.

SFFICTPH ST, U T el &7

...(TaET)

TR 3R e T3] AT HHGH DR F341 (377 SFaPHIR): el A1, &9 S
&l eT TTe fob AT et 21 1T A iy T1 el =ret 2T & 1R gt da i &t wrel

YET & T SHDT U & PR & 5 B 3R Hi & Agea 7., 3R, &Y aote I 7

eI FET & | ...(TIY) S TfeRre YeT 5T 81 ... (aem) #eH, Ui dRRg I &

9% BT & 3IR UTT ARG ¥ 27 ARG T I8 A Di-hed e Fal 3T ... (TTE)
H Il TSI 7R HISTT & Few! &l WRISHT BRT 2ATecl & (& Srel [Usel 23 faT o
I 3R T 7 o @I U AeRye Aol foram & | ...(cuae) I8 SHar d 9ar &
...(TTYT) AT ST BT & | ... (TIHT) S BT U1 8 | ... (I PRETArR dr U
8l ...(car) SAfely, 89 I8 o fobarr & fob woeT ¥ 3iR 98T UisT 3 3fueT da=-T
T @RI | ... IgT)
I e P RIS BT IR I8 8, U SRAGSUCT I B PR IB 8 | ....(FTEM) RS
TS AT St BT S AFee el &, Al GRBR B, ol TRSR DT Sl Fec e &,
IGPT T AN F&T X Aal U7 %@ &, AT I 1 Il § AT R IR B | ... (JIeH)
QIfehT BH 2T T ST & ARl BT TR S_el 8, ToeT A 23 &7 &T da 3iR
AT T o BT (Ui fhar €1 ... e $Rferq H erch! SRS R § | ... Fe)

HON. SPEAKER: Nobody’s name will go on record.

... (TIYU)

*Not recorded
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HON. SPEAKER: No names will go on record.
A SAPIR: LA HEISTT, ATRIR § J3T 3T &1 el & fop B a1 dler P &g,

fager o/ RT? ... (FEUE) AT B L. (AU ... T B AT 3 ST

CIRT T HNIT? .. (ST TS 8] I §U, e P el Y, U AT Aq-+T o],
9 91 Pl QRT QA < ET 8 | ... ( FIYM) SHbI YR < DI Sard ol T | ..

(99T)

* Not recorded
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12 10 hrs

OBSERVATION BY THE SPEAKER
Notices of Motion of No-Confidence

HON. SPEAKER: Hon. Members, | have received notices of Motion of No-
Confidence in the Council of Ministers from Sarvashri Ram Mohan Naidu
Kinjarapu, N.K. Premachandran, Thota Narasimham, Y.V. Subba Reddy,
Mekapati Raja Mohan Reddy, Kesineni Srinivas, P.V. Midhun Reddy, P.
Karunakaran, Mohammad Salim, Jyotiraditya M. Scindia and Mallikarjun Kharge.
| am duty-bound to bring the notices before the House.

... (Interruptions)
HON. SPEAKER: Unless the House is in order, | will not be in a position to count
the 50 Members who have to stand in their assigned places so that | can
ascertain as to whether the leave has been granted or not. Please go back to
your seats. All of you have to go to your seats.

... (Interruptions)
HON. SPEAKER: | cannot count like this. You have to go to your seats. What is
happening?

... (Interruptions)
HON. SPEAKER: Since the House is not in order, | will not be able to bring the
notice before the House.

... (Interruptions)
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HON. SPEAKER: The House stands adjourned to meet again on Friday, the 6"
April, 2018.
12 11 hrs

The Lok Sabha then adjourned till Eleven of the Clock on Friday,
April 06, 2018 / Chaitra 16, 1940 (Saka).
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